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Date :12.01.2026,Place : Surat. Authorized Officer, Bank of Baroda

Registered Mortgage of immovable property bearing Plot no 74(as per passing plan Plt No
74) as per site admeasuring 50.70 sq yard i.e. 42.39 sq mtrs(as per passingplan
admeasuring 42.39 sq mtrs) alongwith undivided proportionate share admeasuring 17.63
sqmtrs in the land for road, C.O.P etc in the residential project which is known and named as
"KAILASH RESIDENCY" and the whole project is situated on non-agriculture land bearing
Revenue Survey Nos 265+266 having it's Block No 334/C admeasuring 14862.00 sq.
mtrs(as per village form no 7/12) and after plot validation, reconstituted plot area
admeasuring about 8917.20 se- mtrs of Village: Deladva, Sub-District: Choryasi, District:
Surat in the name of Mrs. Anitabai Ajay Batwada.Boundaries are: East: Adj Society Road,
West: Adj Plot No 58,North:Adj Plot No 73,South:Adj Plot No 75.

POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)
[Under Rule-8(1) of Security Interest (Enforcement) Rules 2002.]

Whereas,The undersigned being the authorized officer of the Bank of Baroda under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (54 of 2002) and in exercise of powers conferred under Section 13(12) read with
rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand notice dated
09.10.2025 calling upon the borrower/guarantor MRS ANITABAI AJAY BATWADA
(BORROWER) to repay the amount mentioned in the notice being Rs.24,38,603.57 (Rupees
Twenty – Four Lakhs Thirty Eight Thousand Six Hundred Three And Paise Fifty Seven only)
plus Interest and other chargeswithin 60 days from the date of receipt of the said notice.
The borrower/guarantor having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken Possession of the property
described herein below in exercise of powers conferred on him under sub-section (4) of
section 13 of Act readwith rule 8 of the Security Interest Enforcement) Rules, 2002 on this the

thday of12 day of January of the year 2026.
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available to redeem the secured assets.(However the below mentioned
property is sold in E-Auction , therefore redeemclause is not applicable).
The borrower in particular and the public in general is hereby cautioned not to deal with the
property and any dealingswith the propertywill be subject to the charge ofBank of Baroda for
an amountRs.24,38,603.57 plus Interest and other charges.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Barbodhan Branch: Gram Panchayath Bhavan
Barbodhan, Tal Olpad, Surat District 395005,
Phone: 8980026722,
Email: barbod@bankofbaroda.co.in

THE MAHARASHTRA AGRO-INDUSTRIES DEVELOPMENT
CORPORATION LIMITED, MUMBAI
(A Government of Maharashtra Undertaking)

Krushiudyog Bhavan, Aarey Milk Colony, Dinkarrao Desai
Marg,Goregaon (E),Mumbai - 65.Tel. 022-28719364

E-mail - agroenggmaidc@gmail.com

E-tender for the procurement of the Digital Soil Moisture Sensor developed by
ICAR, as well as the Digital Soil Testing Kit and refilling reagent kit developed
by ICAR, along with installation, AMC, and training, is being extended. The
revised schedule is mentioned in the table below.

Interested Bidders are requested to enroll & visit Maharashtra State E-tendering
Portal -www.mahatenders.gov.in for details of the tender documents. Tender
document can also be seen on our website www.maidcmumbai.com.

Sr
No
Tender ID Tender Title Rev. Closing

Date and
Time

Rev.opening
Date and
Time

1) 2025_DOA_1262423_1 Procurement of Digital Soil
Moisture Sensor Developed
by ICAR.

22/01/2026,
17:30

27/01/2026,
14:00

2) 2025_DOA_1262448_1 Procurement of Digital Soil
Testing kit & refilling reagent
Kit Developed by ICAR with
Installation AMC & Training.

23/01/2026,
17:30

28/01/2026,
11:00

CORRIGENDUM NOTICE

Sd/-
(Suresh Sonawane)
Dy.Gen.Manager (AE)




